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CHAPTZR 1

Introduction

In accordance with tﬁe fixchange Control Regulations,
a number of returns, statements and forms pertaining to
foreign exchange transactions are received periodically in the
Reserve Bank of India from authorised dealers in foreign
exchange, Customs authorities, etc. These constitute the basis
nbt only for exercising control over foreign exchange trans-
actions, but also for the compilation of the balance of payments
statistics of the country and other statistics on foreign
exchange transactions required by the Reserve Bank and Government.
According to the préescribed procedure, the returns/statements/
forms are received in the Regional Offices of the Exchange Control
Departmeﬁt where the details required for the balance of
payments compilations and other statistics are transgribed to
codesheets, and they are sent to the Department of Statistics
directly or through the Central Exchange Control Department
for further processing. In some cases, the returns/statems=uts/
forms themselves are coded and used as input documents for
machine-processing. The processed data are sent by the Depart-
ment of Statistics to the Economic Department for compilation
of the balance of payments statistics, analytical studies and
other purjoses. There is also a feed-back from the Departmert
of Statistics to the Exchange Control Department in regard to
certain returns/statements/forms to help exercise control
fuictions, or attend to other purposes like preparation of

replies to Parliament questions. In additioun, the Department
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of Statistics undertake special tabulations of the data for their
cwn research projects.
1.2 The flow of returns/statements/forms from autnorised
dealers to the Regional Offices of the Zxchange Control Depart-
ment and of the codesheets/coded returns/statements/forms from
the latter to the Department of Statistics has ot been regular
anl systematic for quite some time in the past. This was
particularly so in the case of Calcutta Regional 0ffice, where
“here was a steady deterioration of the situation during tne
last two to three years., Of late, the receipt position in
respect of some of the other Regional Offices has also shown a
tendency to worsen and become as bad as, if not worse than, the
Calcutta Regional Office, This problem had engaged the atten-
t.on of the authorities who reviewed the position from “ime to

time, but no improvement could be achieved.

1.5 In a meeting held on 23rd February 1976 unde: thz chaira
rniarship of Dr. R.K. Hazari, Deputy Governor, and attenced by
ihri C.L. Thareja, Chief Manager, Shri V.V.Divatia, Statistical
ndvisar,y Shri K,.C. Banerjee, Controller, Exchange'Control
~apartment and Senior Officers of the Economic L ipartuent,
Cepartment of Statistics and Exchange Control Departmant, the
issue was discussed once again. The Chief Manager suzzested
thet the coding work ;bould be entrusted to the Department of
S;dtisﬁics. The &xchange Control Department could then devote
gxclusive attention to the basic work of the Control. The

~epity Governor decided that an inter-Departmental Committee

wonsisting of representatives of the Department of Statistics,
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Exchange Control Department and Department of Administration

& Personnel, should examine the question of feasibility of
transfer of the coding work from the Exchange Contreol
Department to the Dapartment of Statistics. He also

suggested that the Committee might conduct their study in
Bombay and liadras where the Regional Offices of the Exchange
Control Department had been given the services of one Research
Officer each from the Department of Statistics for organising
the coding work.

1.4 Accordingly, the Committee was constituted in May 1976

with the following as members:

Department Name Designation
Department of Shri K.P,.N. Nair 4dviser
Statistics

~do- Shri W.S. Saraf’ Director
Exchange shri K.K. Saksena Deputy Contmller
Control
Department

-do- shri H.P.Nag Chowdhury =d0-

Department of Shri A,P, Gaitonde Deputy Manager
Administration
& Personnel
1.5 The first meeting of the Committee was held on 17th
May 1976 when tihe broad plan of work was decided upon. It
was felt that delay at various stages was a chronic affliction
of the present reporting system and that a transfer of part

of the work from one Degpartment to another would not result in

any improvement, unless the transfer is backed by appropriate
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measures designed to tone up the entire system. The Committee
decided to examine closely the present reJorting system, identify
the problems which had contributed to the bottlenecks and suggest
corrective action. With these objectives in view, the Committes
undertook a study of the procedures regardi.g the receipt of
GR/&P forms and short snipment/shut-out notices from the Customs
authorities, PP forms from Postal authorities and the various
returns/statements/forms from authorised dealers, and the coding
of the relevant data in the Bombay and Madras Regional Offices

of the Exchange Control Department.

1.6 In the course of their study, the Committee observed that
there was scope for avoiding some duplication of work as between
the Customs and the Reserve Bank. Similarly, it was noted that
the work of preparation of some of'the'enclosures to the
R-returns, which are received from authorised dealers, could

be dovstailed with the coding work done in the Resaerve Bank and
some avoidable duplication of work eliminated, The Committee
had discussions with the Collectors of Customs at Bombay and
Madras and also with the representatives of a few authorised
dealers at both these centres about the practicability of
inplementing their suggestions in this regard. Discussions

with the representatives of authorised dealers also covered
other aspects of the reporting system such as fhe problems at
their end causing delays in submission of the returns/statements/
Torms within the prescribed time limits. A list of the Customs

Officers and officials of authorised dealers whom the Committee
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met for discussions is given in Annexure 1,

1.7 The Committee also had separate meetings with the
Chief Manager, Statistical Adviser, Controller and Additional
Controller in the Central Exchange Control Department and
Manager and Deputy Controller at Madras and also with othar
officer and non-officer staff associated with the relative
items of work in the Bombay and Madras Regional Offices of
the Exchange Control Department. The analysis of the
weaknesses in the present reporting system and the recommen-
dations for improvement are based on the information
gathered by the Committee during their study of the reporting

system and discussions with the concerned officials.

1.8 This Report is divided into six chapters of which
this is the first. The second chapter gives a brief review
of the present organisational arrangements for the receipt,
coding and follow-up action in'regard to non-submission and
delays in submission of the returns/statements/forms. In

the background of this review, the third chapter examines

the feasibility of transfer of these functions to the Depart-
ment of Statistics and containsg the Committee's recommenda-
tions on this issue. The fourth chapter deals with the
organisational and othar administrative arrangements required
for putting the reporting system on an even keel and ensuring
that it will function smoothly and efficiently. The fifth
chapter discusses certain rationalisation measurzs which

could be introduced with advantage. Thz last chapter brings
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together at one place the summary of the Committee's

recommnendations.

1.9 The Committeca take this opportunity to place on record
their dezp gratitude to all who had spared valuable time for
exchanse of ideas with the members. They are particularly
‘indebted to Shri K.ilariharaua, Deputy Controller, Exchanze
Control Departmant, kadras, who had taksn keen interasst in
thni work and placed béfore the members many valuable
suggestions. They deeply appreciate the assistance rendered
by Sarvashri T.R.Devarajan, 5.G. Patankar, D.S.Oak,

V.S. Ssanthanam and B.,S., Kelkar in assembling the statistical
and other information and by Shri J.A., Pinto in attz:nding to

the secretarial work.

1,10 Shri K.K. Saksena had to proceed to West Germany for
training in the last week of August 1976, In a meeting'held
on 2lst August 1976, attended by Shri Saksena, the Committee
discussed the draft of the Report and agreed on the recommen-
dations. The leport, however, could not be finalised and

3iegned before Shri Saksena went abroad.



CHAPTZIR 2

2.1 In both Bombay and Madras Regional Offices of the
Zxchange Control Department, the functions in regard to the
receipt of returns/statemants/forms partaining to export
transactions and outward and inward remittances of foreign.
exchange through authorised dealers, follow-up action for
non-submission and delays in submission of such returns/
statements/forms, coding and maintenance of the'relative
records are divided between the Exports Coding Section and
the Local Statistical Section (called Returns Section in
Madras), The former Section deals with the recéipt, coding
and follow-up relating to original GR/EP/PP forms and short
shipment/shut-out notices and also the coding of duplicates
and triplicates of GR/&P/PP forms and the part realisations
on exports, viz., C2 and D2 items of the Supplemsntary
Statements of Export Documents Handled. The latter Sectlon
receives the R-returns and their, enclosures, viz., Supplemen-
tary Statements of Export Documents Handled, outward
remittaance forms, Supplewentary Statements lor Inward
Remittances, and the relative schedules, and certain other
returns/statenents/forms prescribed for authorised dealers
and attends to the follow-up in case of non-receipt and
delays in receipt of such returns/statements/forms and also
the coding of these returns/statements/forms other than the

Supplementary Statements of ZAxport Documents Handled and
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duplicates and triplicates of GR/EP/?P forms. The organisational-
arpangamonts in other Regional inices follow, more or less,

the same pattermn.

2.2 In recard to exports, the originals of GR/iP forms and
short shipment/shut-out notices are collected from the local
Customs Offices by a clerk of thg Txports Coding Section on a
daily basis at both Bombay and hadras. Similar arrangements
exist in other centres where the Exchange Control Department
and the Customs Officés are situated in’'close proximity; the
outlying Customs Offices send such forms by jsost. PP forms

are, in all cases, received through the postal chamnnel. All
the Customs Offices are now recording security numbers in
sarial order on the GR/EP originals. They also prepares a
schedule containing the security number so allotted and the
pr.nted number of each individual form. A copy of this

schedule is supplied to the Reserve Bank aiong with the relative

forms.

2.3 On receipt of the CR/ZP/PP originals, the Exports Coding
Section verifies the forms with reference to the schedules
received from the Customs/Post Offices and thereafter affixes

a running check_number (which is a six-digit serial number) on

the individual forms. The forms pertaining to the local Office
and other Offices (as détermiﬁed with refereince to the prefix

of the printed number)iare then sorted out and codesheets prepared
separately, in duplicate for local Office forms and in triplicate

for others. One set of the codesheets is sent to the Department
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of Statistics and another is kept in the Section for reference
purposes in connection with the feed-backs on discrepancies,
inconsistencizs, etc. The third set pertaining to the forms
of other Offices serﬁes as forwarding schedule for the purpose
of despatch of the relative forms to the respective Regional
Offices. A similar procedure is followed in the case of GR/
4P/PP duplicates and triplicates received from authorised
dealers alonz with the Supplementary Statements of Export
Documents Handled, through the Local Statistical Section,
The Exports Coding Section also prepares codesheets of short
shipment/shut-out notices and part realisations on exports
(viz.,C2 and D2 items of Supplementary Statemnts of Export
Documents Handled) and sends them to the Department of
Statistics. The Supplementary Stgtements are sent to the
Department of Statistics after théir scrutiny in the Section.
After coding, the GR/ir/PP forms (criginals, duplicates and
triplicates) and short shipment/shut-ouf notices, etb.,are
sent to the main Exports Section for follow-up action from
the Exchange Control angle.
2.4 The Local Statistical Section is organised into
different units for attending to the diverse functions relating
to the receipt of returns/statements/forms, follow-up action
in case of non-receipt and delaysin receipt, coding, compila-
tion of statistics and scrutiny of monthly statements relating
to non-resident (external) accounts, blocked accounts, etc.,
and audit. The R-returns are received in dqpiicate. Soon

after their receipt, one copy of each return is passed on to
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the unit entrusted with the work of compilation of the ten.day
data on foreign exchange purchases and sales, required by
Government. The enclosures.are then sorted out. The.Supple-
mentary Statements of ExpOft Docunents Hundled, together with
the relative schedules and GR/EP/PP duplicates and triplicates,
are sent to the Exports Coding Section, while the Supplementary
Statements For Inward Remittances, giving details of individual
purchases of foreigﬁ exchange for the equivalent of rs 10,000
and above, are released to the coding unit in the Local
Statistical Section. The second copy of each R.return and
the outward remittance forms along with the supporting documents
such as exchange permits, Customs bills of entry, etc., are
stitched together and sent to the Audit Cell for preliminary
audit, On completion of the preliminary audit, the bunch of
forms and other documents is returned to the: Local Statistical
Section, where the outward remittance forms are serially
numbered and the bunch released to the coding unit. The other
returns/statementé/fﬂrms received from authorised dealers are
transferred directly to the coding unit/the unit for compila-

tion of statistics.

2.5  The coding unit of the Local Statistical Section
prepares, in duplicate, codesheets of the outward remittance
forms and the Supplementary Statements For Inward Remittances.
One sat of the codesheets is sent to the Department of Statistics
and the other is retained in the Section for reference purposes

in connection with feed-backs on discrepancies, inconsistencies,
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etc. The bunches containing the second copies of R-returns,
outward remittance forms and other enclosures are then
released for manual compilation of certain statements and
thereafter for final auait. The pnit also codes tha copies
of tle R.refurns released after.tﬁe compilation of the
ten-day data on foreign exchange purchases and sales, and

a few other returns/statements/forms and sends them to

the Department of Statistics.

2.6 The preliminary audit, which was introduced in
August 1974, covers all sale tran;actions. It includes not
only the arithmetical check of th% corréctness of the totals
of the amounts of individual transactions as recorded in the
respective remittance forms and their entry against
appropriate items in the R-returns and the correctness of
the number of forms and other documents enclosed to each
return, but also the checking about fraudulent transactions,
signs of tampering, etc., in the permitg/forms, and the
scrutiny about any unusual fedture in respect of any
remittance. The consistency of the opening and closing
balances re.orted in each R-return is also verified with

the entries regarding purchases and sales recorded in the

return, during this prelimicary audit,



CHAPTER 3

Transfer of Recelpt, Coding and Follow-up
Work to the Department of Statistics

3.1 For building up an efficient management information
system and also an effective syst:m of accounting and
administrative control, codinz and follow-up action in
regard to returns/statemants/forms should be arranged with
the minimum time-lag. We have examined carefully the question
whather the coding work can bes taken up in the Department of
Statistics, with the receipt and follow-up in rsgard to non-
submigsion and delays in submission of returns/statements/
forms and discrepancies, omissions, etc., continuing as the
functions of the Exchange Control Department. With such an
arrangement, the coding work might possibly be speeded up

in the Department of Statistics, by maintaining a sufficient
complement of staff for the purpose, but the other featuras
of ths reporting system might remain unaltered, 1In
particular, there might be no improvement in r=gard to issue
of reminder letters and other follow-up action with raspect
to non~-submission and delays in submission of returns/
statements/forms. On the other hand, there will be consi-
derable duplication of work as the arrangemcent would
neczssarily involve the maintenancz of registers or lists
regarding recaipt of returns/statements/forms in both the
Departments. In addition, records showing to and fro
movements of returns/statements/forms will have to be kept

by both the Departmsnts. Further, the returns/statements/
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forms will have to be counted twice in the Exchange Control
Department - first, at the time of thair recaeipt from the
Customs, authorised dealers and Post Offices and again when
they are returned by the Department of Statistics after coding.
The Department of Statistics will also have to count the
returns/statements/forms while receiving them for coding from
thz ixchange Control Department. The arrangemant will, thus,
involve a large volume of infructuous work. Ws are, therefore,
of the opinion that the functions of recsipt, coding and
follow-up in regard to non-submission and delays in submission
of returns/statements/forms should be organised under a single
administrative authority. This authority should also attend
to the foliow-up regarding missing information, discrepanciss,

etec,, having a direct bearing on coding..

3.2 In the.course of our examination of the pros and cons
of entrusting the receipt, coding and follow-up functions to
the Department of Statistics) a pertinent question came up
whether the-pepartmént of Statistics would be able to get
better response than the Exchange Control Department from
authorised dealers who are beholden to the latter in many
ways. There 1s, of course, considerable logic in the argument
that the Exchange .Control Department with which the autheérised
dealers- are in constant touch in comnection with their regular
operations should get better co-operation from them than a
Department which only attends to the statistical aspects of

their transactions. A natural qusstion arises as to why then
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it'has not been possible for the Exohange Control Department
to reduce the delays, if not eliminate them altogether, in the
submission of returns/statements/forms by authorised dealers.
The only explanation we can think of is that the involvement
of . the BExchange Control Department in the reporting system has
not bean as deep as their involvement with the.disposal of
apqlications for reledse of foreign exchange, P-forms or.
other aspects of the pressing opgrational work. Qver the
years, the proces51nb of returns/statements/forms, whlch
should have been an integral part of the Control system, has
come to lose 1ts basic 1mportance. This has been due mainly
to (1) the growing volume of transactions, (11) the
multiplicity of returns/statements/forms, (iii) increase in
the number of authorised dealers and their branches and
(iv) inadequacy of staff, Later in this Report, in
Annexure 4, we have juxtaposed our estimates of staff
requirements for promptly attending to the receipt, coding
and follow=-up and the working strength during June 1976.
It may be se2n from this Annexure that in most Regional
Offtces, the recaipt, codiog and foiloe_up un;ts‘weye
understaffed., Further, we understand that the Eipofts
Coding and Local Statistical Sections often work with less
than the sanctioned strength because of withdrawal of staff
from these Sections to make-up shortfalls in the operational
units. In the result, there is inadequate follow-up action
aud delays in coding. This itself is amply illustrative of

the low priority assigned to the work relating to the
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reporting system. We are afraid that this situation will
continue so long as the functions of receipt and coding and
follow-up are combined with the regular operational functions
in the same Department. We, therefora, recommend that the
Dapartment of Statistics should attend to'the receipt, coding
and follow-up work. The follow-up work which we have in view
comprises the follow-up for non-submission and delays in sub-
mission of returns/statements/forms, and omissions, discrepan-
cigs, etc., which have a direct basaring on coding work. Copies
of the correspondence in regard to these omissions, discrepana
cies, etc., should be attached to the relative returns/state-

ments/forms, when they are transferred to the Exchange Control

Department.

3.3 We have examined in datail the question whether the
transfer of these functions to the Department of Statistics
will result in any delay or dislocation of the operational
work of the Exchange Control Department. With adequate organia.
sational arranéements, it sh;uld be possible to complete the
coding work within a week or so of the receipt of returns/
statements/forms and release thuem to the Exchange Control Depart
ment. 4 delay of this order in the availability of returns/
statuments/forms should not cause any inconvenisence to the
Exchange Control Department, We make this statemant with the full know-
ledge that tha transfer will involve a change in the priority of
preliminary audit, which was introducad two years ago as a top
priority item. We have observed that preliminary.audit is

considerably in arrears despite standing instructions that it
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should be completed within one week. At tha time of our

visit to the Bombay Regional Office of the Exchange Control
Department in June 1976, there were about 76,000 outward
remittance forms, representing the receipts of a three-month
period, pending such preliminary audit. Such a time-lag at
the preliminary addit stage has, in effect, defeated tha
very pﬁrpose for which it was introduced, and has
simultanepusly resulted in increasing the delay in procassing
the outward remittance data for balance of payments compila-
tions in particular and the information system in general.
The procedure suggested by us will at once eliminate
altogether one source of dzlay in the coding of outward
remittance data,with only marginaliy delaying the release of

returns/statements/forms for preliminary audit.

3.4 We have also given thought to the question whether
praliminary audit is necessary at all. Since all the
R-returns and outward remittance forms are subjected to a
comprahensive and detailed audit suﬁsequently, and in view
of the introduction of various other security measures
(e.g.,percentage check of individual transactions by
6f£icers at the controlling level, issue of exchange permits
on security paper with signatures of two officials, etc,)

as required under the standing instructions of the Exchange
Control Department, we are of the opinion that the preliminary
audit. may be dispensed with. The reconciliation of the

R~.return figures which is being done in the preliminary audit
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can be done in the Department of Statistics within a compara-
tively short time, after examining on the machines the
consistency of the figures of the coded R-returns, inter se
and with the consolidated data of the codesheets of the
corresponding outward remittahce forms. Any discrepancy
obsarved in this check can be taken up with the concerned
authorised dealer by the Department of Statistics, and the
correspondence aendorsad to the Exchaings Control Department.
We understand that the Study Team on the Working of ths Exchange
Control Department, which submitted its report in Septembar
1975, has also recommended that the preliminary audit should
be dispensad with and thers should be only one detéiled audit
and this recommendation has Qfen implemented in the Bombay
Regional Office, The procedurs of examining the consistency
at the post-coding stage, as proposed by us, should not cause
any dislocation in ths work regarding scrutiny qf the trans-
actions from the Exchange ConFrol angle. On the contrary, the
audit can be speeded up and the tendency for building up. arrsears
held in check effectively, if not eliminatad altogether, with
the help of the machine feed-back from the coded R-returns and
the relative codeshaets. The success of the procedure will, of
course, depend on the quickness with which the coding work is
done and tha fewd-backs are prepared and furnished to the
Regional O0ffices of the Exchange Control Department., With
‘adequate staff for coding, we sesg no difficulty in organising

the coding work within a weak or so of tha racaint of thae
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R-returns and their enclosures, and the preparation of
feed-backs within a short time thersafter. We recoumend
that arrangements may be made accordingly in all the

Regional Officas,

3.5 We have obsarved that ths outward remittance forms
and GR/ZP/PP duplicates and triplicates recsived from
authorised dealers are taken up for serial numbering after

a considerable period which is sometimes two to two and a
half months or even more from the dats of receipt. In order
to ensure that there is no loss of forms through misplace-
ment or pilferage, it is essential that ths sserial numbering
is done immediately on rebeipt of the forms. We accordingly
recommend that the proceduré of immediate serial numbering,
as is being done in the case of original GR/EP/PP forms,

may be introduced for these forms.



CHAPTER 4
Proposals For Administrative Arrangemsnts

4.1 The transfer of certain functions to the Department of
Statistics from the Exchange Control Department will not produce
the desired results unless it is accompanied by adequate back-
up measures to help the former Department organise the report-
ing system efficiently. In this chapter we discuss our
recommendations regarding these measures., In the first place,
we deal with the staff arrangements required., The other
arrangements necussary are discussed subsequently.

Staff arrangements: Headquarters
4.2 The Department of Statistics should have adequately

staffed regional units at all the centres where the Exchange
Control Department has regional units for attending to the
receipt, coding and follow-up in regard.to the returns/state-
ments/forms., The Department of Statistics should also have a
unit at the Headquarters to function as the focal point of the
reporting system - for receiv%ng codesheets and coded returns/
statements/forms from the regional units and sending them to the
Data Processing Division for processing, for examining the feed-
backs from the machines and for getting necessary corractions,
etc., from the regional units and feeding them to the machinses.
The Headquarters Unit should also exercisa supervision over the
working of the regional units through frequent review of the
progress of coding and follow-up work, and maintain liaison with

the Central Exchangs ControlDepartment, authorised dealers,stc, ,for
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extending higzher level support to the regional units in the

follow-up work entrusted to them. Further, it should
liaise with the Central Exchange Control Depaftment, the
fconomic Departmnt and Gpvernment Departments, with a view
to assessing how far ?heir information requirements are
being met by the presehf feed.backs, how these feed.backs
should be modified in the light of changing requirements,
etc. Another function of the Headquarters Unit should be
the periodic review of the coding procedures and other
aspacts of the reporting system (e.g.,proformae of the
returns/statements/forms, codesheets, etc.), in the light
of the analysis of the feed-backs on inconsistencies,
discrepancies, etc., with a view to improving its efficiency

through ratiomnalisation.

4,3 The smooth working and efficiency of the reporting
system would depend to a large extent on the efficiency and
dynamism of the Headquarters Unit. In view of the responsi-
bilities which the Unit.will have to shoulder, we recommend
that it should be headed by a Director of Statistics. This
Officer should have the supporting officer staff of one
Deputy Director of Statistics, one Research Officer and

two Staff Officers Grade A, While the Deputy Diraector of
Statistics is required for assisting the Director of
Statistics in the liaison work at the Headquarters and also
in the review of the working of the regional units (which

should be with the help of periodic reports of work supplemented
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by personal visits), ths other ©fflcers are required for helping

the Director in organising the remaining items of work., The Unit
should also have 4 3tatistical Assistants and 4 Clerks Grade II.
The Statistical Assistants are required for tﬁe scrutiny and
analysis of feed-backs on inconsistencies, discrspancies, etc.,
reviewing the coding procedures and preparing notes on these
aspects of the reporting system, and for generally assisting the
Officers in ensuring that the reporting systam functions smoothly
and efficiently. The Clerks Grade 1II are required for maintain-
ing the registers on the receipt of codesheets and coded returns/
statements/forms from the regional units, the feed-backs from

the Data Péocessing Division and their disposal and to help in
the correspondcence with the regional units. The Unit should also
have the necessary supporting staff of Stenographer and Typists
to attend to the dictation and typing work and Class IV staff to
handle the large volume of codesheets/coded rsturns/statements/
forms. Accordingly, we recommend ths sanction of the following

staff to the Headquarters Unit of the Department of Statistics

on a parmanent bagis.

Category of staff Number to be sanctioned
Director of Statistics 1

Deputy Director of Statistics
Research Officer

Staff Officers Grade A

Statistical Assistants
Clerks Grade II

Stenographar Grade II
Typists
Peons

l—'l\'_)t\‘)l—‘nh#[\)l—'l—‘

Mazdoor
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The annual cost on account of this staff will be about
R 3.63 lakhs., We suggest that the Unit may be called the

Exchange Control Statistics Division,

Staff arrangements: Regional Units

4.4 Oour study of ths present arrangements for receipt,
coding and follow-up work with regard to non-submission and
delays in submission of returns/statem nts/forms has shown
that they are inadequate. Coding work is considerably in
arrears in the Bombay, Calcutta and New Delhi Regional
Offices of the Exchange Control Departmeat. The other
Regional Offices are also in arrears, but the volume of
arrears is comparatively small in Madras and only marginal
at other centres. The follow-up work in regard to non-
submission and delays in submission of returns/statements/
forms also appears halting and tardj'in the maln Regional
Offices. The line Ofiicars of both the Bombay and Madras
Ragional Offices of the Exchange Control Department with
whom we had discussions were of the unanimous view that

the Exports Coding and Local Statistical Sections worked
with insufficient staff strength most of the time, the work-
ing strength falling short of the sanctioned strength, which
itself was short of the requirements for efficiently organis-
inz the reporting system. In the rssult, they averred, coding
work had fallen into arrears and monitoring and follow-up
had suffered; attempts were made from time to time to clear
the arrears through overtime, but these failed to arrest the

tendency for arrears to build up.
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4.5 TFor the efficient working of the raeporting system, the
regional units should be so staffed that there will be not more
than a week's work of. coding/follow-up in the pipe-line. Keeping
this in view, we have assessed the clerical staff requirements
and these ars set out in Annexure 2. In regard to coding work,
this assessmaent is based on the average number of transactions
reported in the codesheets during 1974 and 1975, the grdwth in
thess transactions as seen from the available codesheets of
1976, and the average output of coding work relating to different
returns/statements/forms currently obtaining in the Bombay
Regional Office of the Exchange-Coﬁtrol Department. To the
requirem->nts so worked out, we have added the estimated staff
required for attending to receipt, monitoring and follow-up,
based on the sxpected volume of work-load on correspondence,
the number of statements/returns/forms to be counted, etc.
The average outputs of the Bombay Regional Office are the
highest in many a case and by applying thess as ‘yardsticks, we
have estimated the requirements on the conservative rather
than the liberal side. We recommend that the average outputs
at other Offices should be brought up at least to the Bombay
levels. This will ensure thaf the estimated staff strength will
be able to handle the work according to the schedule.
4.6 The details of sanctioned strength are available only
On an overall basis for the Experts Coding Section and the
Local Statistical Section. (The sanctioned strength and working

strength of the two Sections in the different Regional Offices



24
are siaown in Ananexure 3), While ths Zxports Coding Section
atteids only to receipt, coding and follow-up work, the
Local Statistical Section, in addition to thuse functions,
attends to compilation of statistics, scrutiny of certain
returns/statem=nts/forms which are not coded, inspection
of authorised dealers (with the teams of the Departmant of
Banking Operations and Development), and audit. It is,
therefores, not possible to compare our assessment of the
requirad staff strength with the corresponding sanctioned
staff strength. We had called for statistics relating to
the actual staiff deployed ot differeunt items of work during
May 1976 from the Regional Offices of the Ixchange Control
Department. The working strength for receipt, coding and
follow-up could be assaessed from the details furnished by
all the Regional Offices except Ahmedabad, Cochin and
Kanpur. The Ahmedabad and Cochin Regional Offices advised
that such a functional demarcation was not possible under
the existing system of distribution of work. The recent
Inspaction Reports on these two Offices have, however,
indicated such a break-up and we have made use of the same
for arrivin, at the working strengtn. For Kanpur, no
similar Report is available and it has not been possible
to indicate the working strength. In Annexure 4 we have
brought together the total staff requirements estimated by
us in the manner described in paragraph 4.5.and the working
streagth on receipt, cddiﬁg and follow-up functions,

separately for each of the Regional Offices barring Kanpur,
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The gap between the requirements and working strength is also
shown in the same Annexure, It is sean that ths working strength
was short of the requiremsnts in Eombay, Madras, New Delhil,
Ahmedabad and Cochin Regional Offices, while it was adequate in
Bangalore with the excess of a Clerk Grade I cancelling the
deficit in the Clerk Grade II cadre. The gap between the require
mants and working strength is wide in Bombay Regional Office
whers there has bsen a steep incrsase in the work-load in the
recent past, phe average numbar of export transactions per month
having incrz:ased from 19,800 in 1975 to 23,000 in the first
seven months of 1976 and of outward remittances, from 19,700 in

1975 to 21,000 in January 1976 which is the latest month for

which information is available. We understand that the sanc-
tioned staff strength of the Exports Codinz and Local Statls-
tical Sections of this office has, on the other hand, remained
unchanged gince 1968,

4.7 The Calcutta Regional 0ffice was an 2xception with the
working strangth for receiot, coding and follow-up in excess of
the estimated requirements. One reason fcr this is that the
working strengtnh is aligned with the low &vaerage butputs in
coding wori obtaining in that Regional Office as compared with
those of Bombay which form the basis of our estimation of staff
requiremsnts, Another reason is probably the temporary augmen-
tation of staff for these items of work so as to clear the
arrears which had assumed enormous proportiaons in the recent past.
The overall working strength of the Exports Coding and Local

Statistical Sactions of the Ragional Office was in excess of
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the sanctioned strength by 6 Clerks Grade I and one Clerk
Grade 1I, as may be sgen from Anuwexure 3, and apparently
there was divsrsion of staff from other Sections to these
Sections. Despite the relatively higher staff availability,
the Regional Office is substantially in arrears in regard
to coding work and till the avera.e outputs are raised to
the Bombay levels, no reduction in working strength should

be considerad.

4.8 Effective supervision at the hizher level ovar the work
of the clerical staff is extremely important for ensuring that
coding-work and follow-up in re.ard to non-submission and delays
in submission of returns/statements/forms and discrepancies,
inconsisteai:cies, etc., are taken up promptly and no arrears
are built up. A4t present, tihe Regional Offices of the
Exchange Control Department do not have any whole-~time Officer
in Grade B or above for exercisiug supervision over the work
of receipt, coding and follow-up, ekcegt in Bombay and Madras.,
In Bombay, a Research Ofiicer of the Departmsnt of Statistics
has- been posted to the Exchange Control Departm:nt and he
looks after the receipt, codin; and follow-up work in the
Local Statistical Section, in addition to some items of work
of the Central Statistical Section. He, however, do:s not
look after the work of the Zxports Coding Section. Tﬁe

Madras Regional Office also has a Rasearch Officer of the
Dapartment of Statistics, who looks after the work of both

BExports Coding and Local Statistical Sectious. At all other
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contres, only part-time supervision over rececipt, coding and

follow-up by an Officer in Grede B or above from the Exchange
Control Department is provided., In practiee, this means there

is no close higher level super#ision at all. As the operational
work mekes priority demands on the time of the higher level
Officers, receipt, cod#pg'and follow-up are left to be mandged
entirely by Staff Offiéers Grade A. We consider.that full-time
overall supervision of the work by an Officer in Grade B is
absolutely hecessary in cach regioml office, In Bombay, whe re
the volume of work 1s heavy (accounting for about 45 per cent

of the all-In@ia work-load), and the staff strength will be more
than 50, we consider that an Officer in Grade C will be essential
tq hold charge of the regior@l unit.

4,9 we“have e#amined the requirements of Staff Officers Grade A
for the regional units. These QOfficers have to undertake a
percentage check of the coding work, scrutinise the feed-backs
on inconsistencies, discrepancies, etc., apd take steps to

ensure that such errors in coding are avoided, supervise the
correspondence work with the Headquarters Unit and arrange for
prompt fOllOWhué action in regard to non-receipt and delays in
receipt of returns/statements/forms. Follow-up is a very
important item of work, for, on it will depend the smooth and
timely flow of returns/statementS/fbrms from the authorised dealsr
and Customs authorities. Mere issuec of reminder letters will not
be an adequate follow-up. Personal contacts with the authorised
dealers and Customs through visits to ﬁheirvoffices might be

hecessary in certain circuomstances, The Officer in charge of the
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regional wiit aud the Staff Officers Grade 4 should under-

take such visits. Having r2gard to the work-load, we find
that the present sanctioned strength of Staff Officers

Grade 4 in the regional units at Bombay, Calcutta, Madras,
New Delhi and Kanpur is inadsquate. Three additional Staff
Officers Grade A4 are required in Bombay and an additional
Staff Of%icer Grade A in each of the other Regional Offices.
our estimates of requirements of Officer staif in the
different re.ional centres are praseunted side by sids with
the present saﬁctioned strength and working streugth of these
cadraes in Annexure 6.

4,10 Summiig up, we recommend that the regional units of
the Department of Statistics should be constituted by the

transfer of the sanctioned strength of the Exports Coding
Sections, the working strength of the Local Statistical
Sections attending to tha specific items of work to be taken
over and the additiowal streugth indicated in the following

sunmary statsement.

RegIonal § Additional scall rzquired for the regional units

Office }§ of the Departu:nt of 3tatistics

] Officer Staif Clerks

§ Gr.C 3} Gr.B_§__ Gr.A Gr.I __§ Gr.II
Bombay 1% (1)@ 3 S 5
Calcutta - Lok 1 - -
Madras - - 1 20 (=2)'®
New Delhi - 1 1 6 7
Kanpur - 1 1 - -
Ahmedabad - 1 - 2 -
Cochin - 1 - 2 -
Bangalore - 1 - 10 (=1)

Total. 1* S+ 1% * 7 19+30 12

*This would only require the upgradat f an existir t
in Grade B, y req P8 1on o existing pos

**Sanction alreadK exists; the post should be filled with the
setting up of the regional unit.

“No frush sanction is involved; only the existing posts in

Clerks Grads II cadre have to be upgraded as Clerk Grade I;pcst

“Reduction in sanctionad strength, consequent on upgradation
-of existiig posts.
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The additional staff are required to be sanctioned on a permanent
pasis. The annual cost on the additional staff will be about
'&. 8.10 lakhs, As the present functior@l allocdtioh of clerical
staff at Kanpur is not clear from the information available with
us, we recommend that at this centre, the estimated staff required
for attending to these 1tems of work, shown in Annexure 5, should
be transferred to the regional unit of the Department of Statistice
The necessary realignment of the total clerical strength in terms
of Clerks Grace I and Clerks Grade II may be made wherever
necessary so as to conform to the break-up indicated in
Annexure 5,
4,11 The Qfficers in charge of the regional units should be
those with experience in statistical work, preferably with a
background of systems analysis and desigh work, drawn from the
cadre of Officers in the Department of Statisticse
4,12 We have hot assessed the requlrements of supporting staff
such as Typists and Class IV staff. We have presumed that the
staff of these categories who are nov atténding to the functions
of receipt, coding and follow-up in the Regionel Offices will be
sufficient to handle the wrk, and they may be transferred to
the regional units of the Department of Statistics.
4,13 Ity as a resuit of the transfers recommended by us, either
Department experiences shortages, the respective Department
should seck sanction for additional staff on the basis of the
felt needs. The trénsfers should not be held up on the basis

of theoretical considerations of anticipated short-falls,
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4,14 The regional units of the Departmsnt of Statistics
should b: viewed not merzly as a part of the reporting system
on Exchange Control,but as a machinery which should play its
role in the wider copntext. These regional units should
strengthen tha hands_éf the Department in offering technical
assistance and serviees to the other Dspartmznts of the
Reservae Bank. For aexampls, they should facilitate the
organisation and conduct of sample survays of foreign exchange
transactions or otner special studies on thase transactions
undertaiien by the Exchange Coutrol Depertmfnt or the Zconomic
Department. The Department of Statistics itsclf could benefit
from the rigional units liaising with the Registrars of
Companies, for arrangin; expeditious dagspatch of company
accounts, and with banks, for expediting th: flow of Banking
Statistics Returns. Thz2 setting up of those units should
have a salutary effect not only on the reportiing system on
‘EXxchange Control statistics, but also other reporting systems

througﬁ which information flows into the Reserve Bank,

Follow-up

4.15 Timely flow of raturns/statements/forms from the
authorised dealers and other agencies is as important as
adequate staif arrangements for eusuring that the reporting
systzm works smoothly and efficiently. Uncven flow of
returns/statuments/forms can create bottlenecks and throw
the system out of gear. Prompt follow.up action is,

therefore, of ths utmost importance, We recommend that
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therc should be @n intensive follow=-up for hoh-submission and
delayed submission of returns/statements/forms. In the first
stage, the regional units of th: Department of Statistics should
contact the defaulting authorised dealers amd other agcncies,
If no reply is received within a fortnight, the Officers in
charge of the Regional Offices of the Exchange Control Depart-
ment and, 1f necessary, the Mamgers of the concerned Offices
should be informed and their good offices enlisﬁed in pursuing
the matter., If their intervention produces no result within a
week, the Exchange Control Statistics Division of the Department
of Statistics should be informed and the Division should take
up the matter at the highest level through the Deputy Governor,
and keep the Central Exchange Control Departmant informed. 1In
the case of natiomhlised banks, the Reserve Bank's nominees on
the Boards should 2lso be requested to pursue the matter. We
also reconnend that the non-submission and delays in submission
of returns/statements/forms by authorised'deale:s should be
included as ah agcnda item of the nmeetings of Chairmen of banks
called by the Governor.
4,16 A1l these measures would, no doubt, have their beneficial
impact, but they might not be adequate in certain situatiops.
One of the main reasons for the delays in submission of returns/
statements/forms, mentioned by the officials of authorised
dealers with whom we had discussions, was the inadequl@cy of the
staff sanctioned for thelr Returns Sections, i.e., the Sectilons

which are entrusted with tho task of submitting the returns/
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statements/forms to the Resarve Bank. Thase Sections did not
always have even the full complement of sanctioned staff; it
was conceded that whenever any operational unit fell short of
staff, the stalif of the Returns Sections were drawn upon to
fill the shortage. We had visited three controlling officass
and one operating branch of authorised dsalers, We observed
that the operating branch posted a daily statement containing
details of individual transactions to its controlliugz office,
It also advised the controlling office about the daily
aggregate purchas=s and sales by tclex, telecphone or
telegram, We came to know from the controlling offices

which wera visited by us that thzir operating branches were
prompt in reporting tireir transactions on a daily basis. In
this background, we find it difficult to believe timt
authorised dsalers are unable to make adaquate arrangements
for submission of returns/statements/forms within the
prescribad time limits. We are convinced that they have not
tauen the time limits seriously, possibly bacause therc 1is

no effective follow-up éction cn the part of the Reserve Bank
and delays in submission and even non-submission of returns/
stataments/forms,-if and when detectad, attract no punitive
action. Looking at the way the Reserve Bank is lagging
behind in the processing of Exchange Control statistics as
evidenced by the publication of balance of payments data with
a la; of one and a half té two years, autiiorised dealers

cannot, perhaps, be blamed if they think that the Reserve
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Bank does not take the reporting system seriously. . For the

success of the reporting system, it is imperative that tﬁe
Reserve Bank makes it clear that it means business - that it is
willing to hurt, if need bec.

4,17 The Foreign Exchango Regulation Act, no doubt, empowers
the Reserve Bank to cancel tne licence to deal in foreign
exchange, but this power is not invoked even in cases of serious
violation of Exchangz Control Regulations and can be probably
never invoked jhen the offence is a more delay in the submission
of returns/statements/forms. There is no provision in the Act
to impose any lighter punishment such as a fine. In practice
therafore, there is nothing that the Reserve Bank can do by way
of punitive action agalnst recalcitrant authorised dealers who
do not submit the returns/statements/forms in time. We
rccommend that a provision empowering the Reserve Bank to impose
a fine for delay in submission of returns/statements/fomms
should be embodied in the Foreign Exchange Regulation Act., We
have observed that both the Reserv& Bahk of India Act &nd the
Banking.Regulation Act have such provisions. Several other
picces of Central legislation also have provicions enebling
imposition of fine for delay in submission of prescribed
returns/statements or other information. TFor example, the
Companies Act provides thnt a fine may be imposed for none
submission of the anmal audited accounts of a company within
the prescribed poriod. The inclusion of such a provision in

the Foreign Exchange Resulation Act should at once hav: a

salutary éffect for the reason that it will indicate that
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the Reserve Bunk is serious in regard to the timely submi-

ssion of the roturns/statements/forms.

Arrears clearancs

4,18 Arrears in coding and follow-up have clogged the
pipe-line of the r:orting sySteﬁ and expeditious staps are
necassary to clear these arrears, Aniexure 7 gilvas the
estimated numbers of returns/stat.ments/forms pending for
coding as on l4th august 1976, scparately for GR/EP/PP

forms and the R-returns and their enclosures, in each of

tha Regional Offices. These were arrived at by multiplying
the actual number of ten-day periods for which the coding
work ﬁag pending, by th: ¢stimated number of returns/state-
ments/forms per ten-day period. This Annexure also

prasents estimates of.thé work-load involved in coding
these returns/stat-ﬁants/forms, axprassced in terms of number
man-days/ man-hours, Th: average outputs of the Bombay
Regional Office of the Exchange Control Dspartmsnt ware

used in calculating the work-load in t¢rms of man-days,which
were converted into man-hours assuming effactive working time
of six hours per day. Thse arrears are substantial in threag
Regional Offices, viz., Bombay, Calcutta and New Delhi,
Comparatively small in Madras and only marginal at the other
centres.

4.19 V¢ do not consider it appropriate to load the Dagparta
ment of Statistics with these arrears, They will act as a

serious drag on the functioning of the newly organised

Tegional units of the Department, which should concentrate on
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ensuring timely receipt and coding of returns/statements/forms

from the date of transfer of work to them. We, therefore,
recommend that suitable measuraes should be initiated immediately
in ths Bxchange Contrbl Department for clearing the arrears

with utmost expedition. The date of transfer of work to the
Department of Statistics should be decided well in advance in
ordar to enable the clearance of arrears and also make organi-
sational arrangements in good time for the smooth transfer of
work.

4,20 We have examined in detail the alternative arrangements
which could be made for the expeditious disposal of these arrears.
One alternative is the setting up of special Task Forces, either
by drawiﬁg upon the staff of different Departmants as was done
in handling the work reclating to the Voluutary Disclosure ScCheme,
or by posting fresh hands recruited for different Departments
for an initial period in the Exchange Control Department, or

by recruitment of staff on a purecly temporary basis for a

short period for this specific job. The other alternative is

to clear the arrears through overtime. Our estimates of

staff requirements under the two alternatives for clearing

the arrears in about three months' time, on the basis of the
average output levels obtaining in Bombay, are given in

Annexure 8., In Ahmedabad, Bangalors, Cochin and Kanpur, the
arrears are small and can be tackled by overtime or by posting
additional Clerks (one Clerk Grade I and one Clerk Grade II)

to the coding units of each centre for three to four weeks.

In Madras, 2 Clerks Grade I and 3 Clerks Grade II will have

to work for threc months for clearing the arrears. Madras
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is one of our fairly larze-sized Offices and it should be possible
to find this small complement of additional statff for the coding
work for a temporary period. If this arraugement is not possible,

the arrears should be cleared through overtime,

4.2l As Bombay, Calcutta and New Delhi are having voluminous
arrears, it will be difficult to clear them within three months
through overtive alone. It will, therefor:, be necessary to set
up special Task Forces in each of these Regional Offices. The
size of the Task Forces can be kept to the minimum by supple-
enting their output with the output through continuous overtime
of the regular staff deployed on coding work. . The additional
clerical and Staff Officer Crade A staff which we have
recommendad for tha regional units of ‘the Dapartmeunt of
Statistics could form the nucleus of the Task Forces. In this
way they will gain some experience of coding work before their
trausfer to the regional units of the Department of Statistics.
Accordingly, we recommend that iumediate arrangemants should
be made for setting up Task Forces and for overtime work on a

re,ular basis to clear tine arrears.

4.22 With the strengtheniﬁg of the Sta{f Officer Crade A

cadre, as recommended in paragraph 4.21 above, the organisation
and supervision of the work of the Task Forces should not pose
any problem. 'z do not anticipate any difficulty in regard to
space for accormodating the Task Forces in Calcutta and New Delhi.
The size of the Task Force required for Bombay is large. It is

not practicable to accommodate such a large complement of staff
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in the space presently undsr the occupation of the Exports
Coding and Local Statistical Sections of the Bombay Ragional
Offica. Therefore, more space has to be allotted to the Exchange
Control Department in the Mercantile Bank Building. This build-
ing is ideally located fq; the setting up of the Task Force and
later for housing the regional unit of the Department of
Statistics and the Exports and Local Statistical Sections of the
Bombay Regional Office of the Bxchange Control Department, and
we recommend that it may be utilised accordingly. In case this
is not possible for any rseason, the Task Force will have to be
housed in a different building. In that case, having regard to
the security angle, wae propose that the GR/ZP/PP duplicates and
triplicates should be got coded by the Task Force, The GR/EP/PP
originals and outward remittance forms, which are more important
documents from the security angle, may be got coded in the
existing coding units during reguiar working hours Qupplemented
by overtime,

Location of tha regional units
of the Department of Statistics

4,23 For a number of raasons, the security of the documents
pertaining to Exchange Control transactions being the most
important among these, it is esssntial that in each regionel
centrz, the unit of the Dapartment of Statistics and the
Section of the Exchange Control Department's Regional Office
antrusted with the responsibility of the distribution for
further action or storage of the returns/statements/forms after
their coding, should be housed in the same premises, prefarably

side by side. This will ensure .the minimum handling
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of returns/statements/forms and raducd the chancss of loss
through misplacenent or otherwise. This will also provide
opportunity for continuing the present interaction between the
coding staff and the staff engaged in serutinisiug the rsturns/
stéfemants/forms‘from the Exchange Control angle, which benefits

the staff of both the units as well as the Bank,

Storage Space and Storage Facilitices

4,24 Adequates storage space and facilities for storage are
crucial elements in the orderly organisation of receipt,lcoding
and follow-up action and subsequent storage of returns/statements/
forms for retrieval when necessar,. We have observed that in

the Madras Regional Office of the Exchange Control Departwcent,
where space and facilities are no problem, the returns/statemants/
forms ars stored in a wvery orderly manner. This is in sharp
contrast to the unsatisfactory situation obtaining in"the Bombay
Regional Office of the Exchange Control Department, where thase
documents overflow from the Record Room to the top of the
cupboards and the floor in the hall where the staff are seated.
Within the Record Room itself, the returns/statements/forms

spill over fromn the racks, all over the place. The;orderly
storage of returns/statements/forms in the Kadras Regional Office
is amply illustrative of what a lot of difference adaquate space
and facilities for étprage can make. We rccormend that the
Reserve Bank should fackle the problem of storaée space and storage
facilities of the regional unit of the Department of Statistics
and the Regional Office of the Exchange Control Department in

Bombay on a top priority basis,
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Cencralised system of rsceipt of returns/

statem:nts/forms from authorised dealerg -

4,25 Authorised dealers are at pressnt submitting several

returns/statements/forms to the Reserve Bank, not all of
which ara coded, We have examined the queétlon whether,

in the reorganised set-up, authorised dealers should submit
returns/statements/forms which are required to be coded to
ths Departm=nt of Statistics and send the other returns/
statements/forms to the Exchange Control Dzpartment or
alternatively, the receipt function in respect of all
returns/statements/forms should be centralised in the
Department of Statistics. 1In theory, there should be no
difficulty in adopting the first alternativs, but in
practice, we feel that there might ba slips by the authorised
dealers and returns/statem nts/forms which should bte
addressed t, the Depirtmant of Statistics might be sent to
the Exchange Control Dap.rtment and vice-versa, Such

slips could lead to loss or misplacement of returns/statements/
forms in addition to delays in coding work aand mi:zht also
result in avoidable correspondenc:e with authorised dealers.
The reporting system should be fool-proof and we feel that
the receipt of all returns/statements/forms from authorised
dealers should be centralised in a single unit so that there
will be no possibility of any mix-up. Accordingly, we
recommend that the regional units of the Department of

Statistics should be the focal points for receipt of all
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returins/statements/forms which the authorised dealers are
roquired to furinish periodically in terms of the #xchange Control
Regulations. These units should transfar forthwith to the
Bxchange Control Departmznt such of the returns/statements/forms

which are not required by them for processing.,



CHAPTAR_S

Some_Sugrestions for Rationalisation

5.1 Rationalisation of existing procedures was not one of
the objectives of our study. However, it became obvious
during the study that in certain areas there was scope for
eliminating avoidable duplication of work through compara.
tively minor modifications in thas procedures. We have
examined the practicability of implementing our suggestions
in this regard, in consultation with tha representatives of
the concerned organisations (Custom; Offices and authorised
dealers) and they did not visualise any difficulty in
adopting them, Wa have also observed that certain statements
whigh are now compiled manually can be processed much more
expéditiously on the machines with either a 1little additional
coding or no additional coding at all. Further, we have noted
that there can ba considerable simplification of the work of
preparing a large number of statements now compiled manually
with considerable timewlag, with the help of machine listings
which can be obtained from the prusent codesheets. Our
suggestions for rationalisation of procedures ars discussed
in this chapter. We are convinced that the implementation

of these sugzestions will quicken ths availability of

processed information required for various purposes.

Check numbering of £AR/EP orizinals

5.2 As indicated in Chapter 2 (paragraph 2.2), the Customs
authorities prepare a schedule of the individual GR/ZP
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showing thercin the security numbers assigned to the forms and
also the.printed numbers appearing on the forms. In thas
Exchange Control Department, ruQning check numbers are affixed on
individual forms. These chack numbers and the printed numbers
are copied on the codesheets. Tne check numbering system was
introduced as a security measur: at a time whean security numbera
ing of GR/AP originals had not been adopted uniformly by all
the Customs Offices. Since all the Customs O0fficass are now
recording security numbers, wiiich can be used for control
purposes, there is no need to affix chack numbars on the GR/EP
originals. We recommend that tha present system of check
numbering of-these forms in the Rescrve Bank may be dispensed
with, and simultaneously, the security numbers affixed by the
Customs may be taken on the records created for further process-~
ing. This would have the added advantage of easy linkage with
the Customs records, in case any back referance bacomes

necessary.

"Codeshect Books" for preparing Schedules

(=

Se The Customs Offices usually maiutain a record of GR/A4AP
originals handed over to the Reserve Bank in a registar. We
had observed that the work of writing up this register and
preparing the schedule of -GR/EP originals by the Customs and of
the relative codeshasts in the Reserve Bank could be dovetailed.
We had accordingly enquired of the Collectors of Customs at
Bombay and Madras whether they anticipated any difficulty in

getting tha schedule preparcd in books cogtaining pre-printed
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stationery, with two perforated detachable copies for the
Resarve Bank and a non-perforatad non-detachable copy for
Customs' record. We had indicated that with a record of
the GR/EP originals handed over to the Reserve Bank becoming
available in bonk form, the Customs would not have to
maintain a register of such forms, and that the duplication
of work in writing th: security numbers and printed numbers
of GR/EP forms in the schedulss/codesheets in the Customs
and the Resarve Bank could be avoided, The suggestion was
wall received by both the Collectors. We recommend that
the Department of Revenue and Banking, Ministry of Finance,
Government of India, should be requested to instruct all
Customs Offices to implement the proposal. The Raserve Bank
should undertaks to supply the "Codesheet Books" to the
Customs. Expenditure on printing of codeshaets is already
besing incurred by the Reserve Bank and fhe additionél cost on
account of the extra copy for Customs' record (which can be
of a smaller size than the two copies for the Reserve Bank)
‘arnd tha bindin. of the sheets in book form should be maréanal,
whereas the advantage through elimination of avoidable work

will be substantial.

5.4 Authorised dealers are requirad to prepare schedules
of individual outward remittance forms, GR/AP/PP duplicates
and triplicates for enclosing with the R-returns submitted
by them. Dovetailing of this work with tha codasheet

Preparation in the Reserve Bank is possible as in the case
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of GR/EP originals. We had discussed the proposal for tils
dovetailing in our meetings with the officials of authorised
dealer§ and we found it acceptable. We recommend that the
Reserve Bank should supply appropriate "Codesheet Books", as
in the case of GR/ZP originals, interleaving perforated
detachable, and non-psrforated non-detachable sheats, to
authorised dealers for preparation of these schadules, As in
the case of CR/IP originals, the additional cost involved would
be marginal, but there would be distinct gain through reduction
in the cop&ing work of form numbers and other details which are

being recorded on the codesheets now,

5.5 Authorised dealers are also required to prepars and
enclose with ecach R-return a Supplesmentary Statement IFor Inward
Remittances. The information contained in this Supplementary
Statement is coded on codesheets and sent to the Departmant of
Statistics for proceséing. We observa that with minor modifi.
cations in the present oroforma, the relevant codes can be
entered in the Supplementary Statemant itself and the Statement
can be used as input documant for machine processing. This
would simultaneously coutribute to spesedier feeding of data to
the machines and eliminate the avoldable duplication of work
involved in transferring a large volume of information from the
Supplementary Statement to codeshasts. Ws recommend that the
proforma may be modified suitably. Similarly, we have noted
that the proformae of the Statements of C2 and D2 items
(Statsments of individual GR/EP/PP forms on which there was

part realisation) enclosed with the Supplementary Statament of
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Zxport Documents Handled cdn. be modified suitably and the
Statements themselves can be usad as input document for
machine-processing. We recommend that "Codsshest Books"
with pre-printed stationery (as in the revised proformae
siven in Annexures 9, 10 and 1l) should be supplied to
authorised dealers for the preparation of the three
Statements.

Statistical Statements compiled in
the Exchange Control Dspartment

5.6 The Local Statistical Sections of the Regional
Officas of the Exchange Control Department compile
regularly a large number of statements from the returns/
stateménts/forms-received by them. Thase statemunts are
sent by these Sections to the. Central Statistical Section
of the Central Exchange Control Departm:nt which consolidatas
them for the Departm2nt's own use, and for submission to the
Government and the Division of Balance of Payments of the
ficonomic Department. Some of these ;tatements are compiled
with considarable time-lag in the Central gtatistical
Section, the delay in most of the cas:ss being on account of
the delay in receipt of the statemaents from the Regional
Offices. We have examined whethar the compilation of these
statem:nts can be expedited through mechanisation. Thesé
statements may be divided into four Groups as shown in
Aanexure 12, Group I consists of statements which are
compiled from ths codad data of R-returns and their

enclosures. They are vary important for the qulick appraisal
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of trends in foreign exchange trausactions,and for their quick
availability they may be strai;htaway mechanised. Grbup'Ii
includes statements which can bs compi;ed on mechines with a
little additional coding. We suggest that this additional codip;
work should be done and the¢ statements processed on machines,
The statements in Group I1I ars based partly on coded data and
largely on uncoded data rclating to selactad outward and inward
remittances. It is possible to mechanise thoir compilation by
appropriate modifications in the coding procedurss, put it
requires a more detailed study to decide whaether there will bz a
distinct gain in time through mechanisation. We suggest that
the proposed Exchange Control Statistics Division of the Dapart—
ment of Statistics snould undertake this study. In the meantime
the manual compilation of the stataments may conﬁihue in the
@xchange Control Department, but the work may te very much
simplifisd by tha Department of Statistics providing machine
listings for the quick and easy identification of thz outward
and inward remittance forms relevant for the compilation of the
statements. The statements in Group IV involve very low volume
of data inpuf and toey may continue to be prepared manually in

the Exchange Control Department,

The Long-.term Perspective

5.7 The transfer of data required for a computerised Data Bas:
and Management Information System from returns/statements/forms
to codesheets and from there, to magnetic tapes through punch

cards, involves delay. This can be eliminated altogsther by
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getting the. information coded directly on the returns/
statements/forms by providing code boxes on them and trans-
ferring the data to magnetic tapes with Direct Data Entry
Systems, which are now very popular in the data processing
field in foreign countries. Apart from cutting down delays
in preparing the input for the Data Base and Management
Information System, and releasing the original documents for
accounting and administrative control, this procedure will
lead to considerable saving through elimination of codesheet
and punch cards. Although the codesheets and punch cards
are eliminated, there will not be displacement of staff as
clerical staff for coding the returns/statements/forms and
operators for keying in the data on magnetic tapes will be
required., Another advantage is that there can be further
decentralisation of work, with the Data Entry Systems
located at different regional offices; only the magnetic
tapes with the data recorded thereon need be sent from
the regional offices to the central coﬁputer system., Even
this physical movement of magnetic tapes can be avoided by
installing in the regional offices on-line Data Entry
Systems hooked on to the central computer system through

dedicated telephone lines.

5.8 We recoumend that the Res:rve Bank should take
advantage of such technological developments in the data
transmission and data processing fields to develop and

streamline its Data Base and Management Information System,
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for timely processing, efiicient storage and quick retrisval of
the data required for its functions of review and appraisal of
policy and research. The goal of feeding the computer system
directly froam Regional Offices in this manner is, indeed, to be
reached by stages, but the sooner it is reached, the better it
will be. With the growing volume of foreign exchange trans-
actioné - exports transactions are already over 40,000 per
month and the number of payments transactions is not far
behind,'and both, especially the former, are growing at a fast
pace - only a sophisticated computerised system can promptly
.and efficiently cater to the complex information processing,
storage, and retrieval requirements. We have noted that, during
the last few years, the Reserve Bank-has built up good expertise
in the field of computerisation and can handle the developmental
work in this field as an in-house project.
5.9 Finally, we would add that such an efficient computerised
Data Base and Management Informatiqn System will also be of
immense help in monitoring transactions and orgamising prompt
and effective followsup from the ©xchange Control angle. With
the increasing volume of transactions which should be expected
with the growth in the economy, the present methods of fo 1low=up
will prove more and mora inadequate to cope with the requirements
The 'Exception Listst, 'ABC Analysis' and such other material
which the System can quickly and easily produce will be

extremely useful complementary management tools for exercising

Control.



CHAPTER 6
Summary of Recommendations

. 6.1 The functions of receipt, coding and follow-up for
non-submission and delays in submission of returns/
statements/forms and omissions, discrepancies, etc., which
have a direct bearing on coding work, should be transferred
to the Department of Statistics. Copies of the correspone
dence on omissions, discr:pancies, etc., should be attached
to the relative returns/statements/forms, when they are
transfarred to the Zxchange Control Department,

(Paragraph 3.2),

6.2 The preliminary audit may be dispensed with, and
ther: should be only one detailed audit. The reconcilia-
tion of the R-return figures, which is being done in the
praliminary audit, can be dona in the Department of
Statistics within a comparatively short time, after
examining on the machines the consistency of the coded
R-returns,” inter se and with the consolidataed data of

the corresponding outward remittance forms. The detailed
audit can be speeded up with thz help of machine feesd-
backs on the consistency check of the figures of the

Coded R-returns. (Paragraph 3.4).

6.3  As in the cass of original GR/EP/PP forms, the
serial numbering of outward remittance forms and GR/EP/
PP duplicates and triplicates should be done immediately
on their receipt in the Resarve Bank. (Paragraph 3,5).
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6.4 The Department of Statistics should have adequatsly
staffad regional units and a Uunit at the Headquarters to
attznd to the functions transferred to the Departmant.

(Paragraph 4.2).

6.5 The Headquarters Unit should be under the overall

charge of a Director of Statistics and should have a support-
ing staff of one Deputy Director of Statistics, one Research
Officer, two Staff Officers Grade 4, four Statistical Assistants
four Clerks Grade II, one Stenographer Grade II, two Typists,
two Peons and one Mazdoor. 4ll the staff may be sanctionad on

a permanent basis. (Paragraph 4.3).

6.6 For the efficient working of the reporting system, the
regional units should be so staffed that there will be not more
than a weak's work of coding/follow-up in the pipe-line. The
averdie outputs in all the Regional Offices should be brought
up at least to the Bombay levels. (Parazrayh 4.5).

6.7 In Calcutta, the working streingth for receipt, coding
and fbllow-up is in excsss of the estimated requirements. This
Regional O0ffice 1s substantially in arrears in regard to coding
work and till the average outputs are raised to the Bombay
levels, no reduction in working strzngth should be considered.

(Paragraph 4.7).

6.8 The regional units of the Department .of Statistics should
be constituted by the transfer of the sanctioned strength of the

EBxports Coding Sections and the working strength of the Local
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Statistical Sections attending to the specific items of
work to be taken over. In Kanpur, the present functional
allocation of clerical staff is not clear from the
information available; at this centre, the regional uuit
should be set up by the transfer of 7 Clerks Grade I and
4 Clerks Grade II (in addition to one Staff Officer
Grade 4 sanctioned for the Exports Coding Section and
one Staff Officer Grade A of the Local Statistical
Section attending to the functions to be taken over).
An additional staff of 5 Officers in Grade B, 7 Officers
ih Grade 4, 19 Clerks Grade I and 12 Clerks Grade II
should be sanctioned on a permanent basis for posting
to different regional units. In addition, the existing
post of Officer in Grads B in Bombay should be upgraded
to Grade C, and the existing unfilled post in Grade B
in Calcutta should be filled. The necessary realignment
of thes total clerical strength in terms of Clerks Grade I
and Clerks Grade II should be made wherevar necessary,

(Paragraph 4,10),.

6.9 The Officers in charge of the regional units

should be those with experience in statistical work,
preferably with a backsround of systems analysis and
design work, drawn from the cadre of Officers in the

Department of Statistics. (Paragraph 4.11).
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6.1l0 The supporting staff such as Typists and Class IV staff
attached to the Regional Offices of the Exchange Control Depart-
ment,attending to the functions of receipt, coding and foliowuup
work,should be transferred to the regional units of the Department

of Statistics. (Paragraph 4.12).

6.11 If either Department experiences shortages consequent on
the traunsfers recommended, the raspective Departmant should
seak sanction for additional staff on thes basis of felt needs.
The transfers should not be held up on theorstical considera-

tions of anticipated shortfalls. (Paragraph 4.13).

6.12 The regional units of the Departmznt of Statistics should
be viewad not merely as a part of théfreporting system on
Exchange Control, but as a machinery which should play its role
in the wider context of improving the efficiency of all report.
ing systems through which information flows into the Raserve

Bank. (Paragraph 4.14),

6.13 There should be an intensive follow-up for non-submission
and dalayed submission of returns/statementé/forms. If the
efforts of the regional units and the 0fficers in charge of the
Regional Offices of the Exchange Control Department and Managers
of the concernad Offices do not prove productive, the mutter
should be taken up at the highest level by the Department of
Statistics through the Deputy Governor, keeping the Central
gxchange Control Department informed. It should also be pursued
through the Raserve Bank's nominees on the Boards of nationalised

banks and in the meetings of Chairmen of banks convened by the
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Governor. (Paragraph 4.15).

6.14 A provision empowering the Reserve Bank to impose
a fine for d:lay in submission of returns/statcuments/forms
by authorised dealers should be included in the Foreign

gxchange Regulation Act. (Paragraph 4.17).

6.15 Suitable measurzs should be initiated in tha Axchange
Control Dapartment for clearing all arrears in the coding
and follow-up work with utmost expedition. The date of
transfer of work to the Department of Statistics should

be decided well in advance to eiiable the clearance of
arrears and also make organisational arrangements in good

time for thz smooth transfer of work. (Paragraph 4.19).

6.16 The arrears are comparatively small in Madras and
marginal in shwedabad, Bangalore, Cochin and Kkanpur and
they should be tackled through the posting of a few
additional hands to the coding undts for short periods
or, if this is not possible, through overtime,

(Paragraph 4,20).

6.17 In Bombay, Calcutta and New Delhi, the backlog of
work 1s very larze. Special Task Forces should be set up
and overtimae work arranged on a regular basis for clearing
it. The additional staff rscommended for the ragional
units of the Departmant of Statistics could form the

nucleus of the Task Forces. (Paragraph 4.21).
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6.18 In casa it'1is difficult to find space for accommodating
the Task Force in Bombay in the Mercautile Bank Building, it
should be housed in a aifferent building, and the coding of
GR/EP/PP duplicates and triplicates got done' by the Task Force,
leaving the originals of these documents and the outward
remittance forms, which are more important from the security
angie, to be coded in the existing.coding units during regular
working hours supplementzd by overtime. (Paragraph 4,22),
€.19 At each centrz, the unit of the Department of Statistics
and the Section of the ixchange Control Department's Regional
Office entrusted with the distribution for further action or
storage of the returns/statements/forms after their coding,

should be housed in th¢ same premises, preferably side by

side. (Paragraph 4,23)

6.20 The Resaerve Bank should tackle the problem of storag@ space
and storage facilities of the regional unit of the Department
of Statistics and the Regional Office of the Exchange Control

Department in Bombay on a top priority basis. (Paragraph 4.24),

6.21 The regional units of ths Department of Statistics should
be the focal points for receipf of all refﬁfns/;tétements/forms
which authorised dealers are réquired to furﬁish periodically.
These units should transfer forthwith to the Exchange Control
Department such of the raturns/statements/forms which are not
required for processing in the Department of Statistics.

(Paragraph 4.25).
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6.22 The present system of check numbering of GR/EP
originals in the Reserve Bank may be dispensed with, and
simultaneously, the security numbers affixed to these
forms by the Customs authorities may be taken on the

raecords created for further processing. (Paragraph 5.2).

6.23 The work of preparation of schedules of GR/EP
originals by the Customs and of GR/SP/PP duplicates and
triplicates by authorised dealers should be dovetailed
with the work of preparation of codesheets in the

Reserve Bank and avoidable duplication of work eliminated,
For this, "Codaesheet Books" of pre-printcd stationery
should be supplied to the Customs and authorised dealers

for preparing these schedules. (Paragraphs 5.3 and 5.4).

6.24 "Codesheet Books" of pre-printed stationery should
be supplied to authorised dealers for preparation of the
Supplementary Statament For Inwa;d Remittances and
Statements of C2 and D2 items enclosed with the
Supplementary Statam2nt of Export Docuwients Handled.

(Paragraph 5.5).

6.25 A Jlarge number of statements ars compiled
regularly by the Regional Officas of tbe Exchange Control
Department from the returns/statemsnts/forms received by
them and these are later consolidated in tha Central
mxchange Control Department. There is a consldarablae

time-lag in the preparation of th:se statcments. The
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compilation of some of these statements can be mechanised
etraightaway and that of a few others, with a little -addi-
tional coding. For the quick availability of processed data,
these statements may be compiled on machines. Several of the
remaining statements are basad partly on codsd data and
largely on uncoded data of selected remittance forms. The
Department of Statistics should examine whether these state-
ments can be preparcd expeditiously on machines through
appropriate modifications in coding procedures. In the
meantime, the work of manual compilation of the statements
in the Eichange Control Departmsnt may be very much simplified
by providing machine listings for the quick and easy identia
fication of the relevant remittance forms. The other remaining
statements involve very low volume of data input; they may
continue to be prepared manually ‘in the Exchange Control
Departm=nt. (Paragraph 5.6)
6.26 The Reserve Bank should take advantage of the
tachnological developments in the data transmission and data
processing fields to develop and streamline its Data Base
and Management Information System. With the growiing volume
of foreign exchangs transactions, only a sophisticated
computerised system can promptly and efficiently cater to
the complex information processing, storage and retrieval

requirsments., (Paragraph 5.8).
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€.27 An efficient computsrised Data Base and Management
Information System will also be of immense help in monitor-
ing transactions and organising prompt‘and cffective
follow-up from the Exchangz Control angle., The 'Exception
Lists', 'ABC Analysis' and such othsr material wﬁich the
System can quickly and easily produce will be extremely
useful complementary managemant tools for exercising
Control. (Paragraph 5.9).

(U r ret—

(K.P.N. hair)
|

[ P (-
(H. P/;;ag Cho@dhury)
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(A P. Galtondu

Bombay l‘ ~(~JL[ L§/(

27th September 1976 (W.S. Saraf)
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ANNEURE

Officials of Customs and Authorised Dealers
‘ vhom the Committee me :

Custons
1. Shri J. Dutty, Coliec-tor cf Customs, Bombay.
2, Siri G. Snkaren, Collector of Customs, Madras.

3. Shri C.V. Kumaresan, Assistant Collzctor of Custom:
Madras,

‘Authorised Dsalers

4, Shri Morgan Khany Manager, International Banking
Division, St:te Bank of India, Bombay.

5. Sri NH, Mistry, Assistant General Manager,
Central Bank of India, Bombay.

6. Shri A.R. Wdia, Chief Accountent, Central Bank
of, India, Bombay.

7. Sari Adi Masirabadwalld,. Central Bank of India,
mmbay.

8. Sari Jimmy Chimoy, Central Benk of India, Bombay.

9. Shri A.K. Subramanian, Deputy General Marager,
Der2 Bank, Bombay.

10, Shri L-1lit K. Joshi, Dena Benk, Bombay,
11, siri S. Nilakantan, Dena Bank, Bombay,
12, ri P.S.C. Kurup, Dena Bank, Bombay

13, Shri A. Silveire, Chief Officer, Foreign Exchange
Department, Indian Overseas Bank, Madras.



Regional OIffice

Emeay

Calcu-
tta .

1,

4,2

4,

A.Des submitting
returns?statements/
forms (No.)
Average monthly
receipts during
1974 & 1975 (No.)
2.1 GR/EP/PP forms*
2.2 Qutward remi-
ttance forms
23 Others

Estimated monthly
receipts (No.)

3.1 GR/EP/EPP. forms*

3.2 Outward remi-
ttance forms

33 Others

Estimated staff
requirements

4,1 Receipt and re-~
cording (Clerks
Grade II)

4,2 Writing of code-
sheets (Clerks
Grade II)

4,3 Checkin of code-

sheets (Clerks
Grade I)

4,4 Follow=-up
(Clerks Grade I)

451

62,750
19,300

15,000

60, 600
21,250

17,000

26

604

20, 600
5,900

4,500

23,700
6,500

5,000

11

—-=palhi

476

21,550
7,050

6,800

24,800

7,500

12

-New Kanpur Madras Ahmeda-Cochin Banga- Total
i bad lore

608 743 207 117 142 3,348
4,150 12,800 1,650 6,000 1,700 1,21,200
1,450 5,580 1,450 950 3,000 44,650
2,000 8,500 1,200 3,000 2,300 43,300
4,800 14,700 1,900 6,900 2,000 1,39,400
1,600 6,150 1,600 1,050 3,300 49,200
2,200 9,400 1,400 3,300 2,600 48, 400

1 2 n 1 1 19

3 8 2 3 2 67

2 6 2 3 2 47

5 6 2 1 1 28
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ANNEZURE 3

Snctioned: Strength and Working Strength of the Exports
Coding and Local Statistical Sections off the Regional Offices
of the Exchange Control Department - May 1976

(S - Sanctioned strength;- W - Working strength)

Exports Coding Local Statistical Total
. Section Section
Regiomal - .
Office .gg?ff | Clerks gg%if Clerks** Staff Clerks
i = T - 0ffi-
Grede Grade cer Grade Grade Grade Grad
Grage o I 1T Grade A I I Gagea I 1T

Bombay s 2 8 20 1 13 15 3 21 35
w(l) (58) (18) (1) (13) (15) (2)  (18) (31)

Calcutta S 1 10 16 1 9 21 2 19 37
W (1) (9) (18) (1) (&) (20) (2 (25) (38)

Madraes s 1 5 7 1 8 13 2 13 20
W (1) (4) (5 (1) (8) (13 (2)  (12) (18)

New Delhi S 1 4 .5 1 9 6 2 13 11
W (1) (4) () (1) (4) (11 (2) (8) (16)

Kanpur S 1 a 6 1 3 5 2 5 11
W (1) (2 () (1) (3) (5) (2) (8) (11)

Ahmedabad S 1 1 3 1 2 3 2 3 6
W (1) (L (3 (1 (2) (3) (2) (3) (&)

Cochin S 1 2 4 -1 4 3 -2 6 7
W (1) (2 (4 (1 (4) (3) (2) (&) (7)

Bangalore S 1 1 2 1 4 3 2 5 5
W (1) (1 (2 () (4) (3) (2) (8 (5)

Total S 9 33 63 8 52 69 17 85 | 132
W.(8) (28) (59) (8) 54) (73) (16) (82) (132)

* Staff strength for receipt, coding and follow-up functions
ceinly.
** Staff strength for all items of work of the Section.



ANGEURE 4

Ak

Estimated Reguirements and Working Strength of Clerical
Staff for Receipt, Coding and Follow-up - M2y 1976

BEstimated = -
requirements o te Codm  Local Statis—

Working strength

Di fference

between esti.
mated require

L ing Section”™ tical Sectionh ments and
Regional ' -
s working
Office _ strength
- e . - - r
Cletks Clerks Clerks Clerks =~ Clerks Clerks Clerks Clerks
Grade Grade Grade Grade  Grade Grade Grade Grade
I IT. I, IT I IT - I 11
Bombay 22 33 5. 16 5 8 12 9
Calcutta 11 14 9 18 9 7 -7 =11
Madras 12 10 4 5 5 5 3 -
New Delhi 12 15 4 5. 2 3 6 7
Kanpur 7 4: 2 6 e oo o0 ve
Ahmedabad 4 3 1% 3 1% - 2 -
Cochin 4 4 2% 4% - - 2 -
Bangalore 3 3 1 2 1 2 1 -l

* Working strength as. indicated in the recent
Inspection Reports.

«. Information not available.
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ANNEXURE 5

Additional Clerical Staff re ulred to be sanctioned
for Receipt, Coding and Follow-up

-

Estimated Sanctioned Working Sanctioned Additional

requirements strength of strength strength of staff
Exports of Local Exports Cod= reguired
Regional Coding Statistical ing Section  to be
Office Section Section on plus working sanctio-
recelipt, strenzth of ned

coding and ILocal Statis-
follow=up tical Section

Cle- Clerks Cle- Clerks Cle- Clerks Cle- Clerks Cle- Cle-
rks Grade rks Grade 1rks Grade rks Grade rks rks
Grade II Grade II = Grade II Grade 1II Grede Gra- -

I I I I I de

II

Bombay 22 33 8 20 5 8 13 28 S 5
Calcutta 11 14 10 16 9 7 19 23 ; ;
Madras 12 10 5 7 5 5 10 12 2 =2
New Delhi 12 15 4 ) 2 3 6 8 6 7
Kanpur 7 4 2 6 .o oo oo oo e oo
Mmedabad 4 3 1 3 1k .. 2% 3* 2 -
Cochin 4 4 2 4 oo .o 2% 4% 2 -
Bapgalore 3 3 1 2 1 2 2 4 1 -1

* Working strength as indicated in the recent
Inspection Reports(on receipt, coding and follow=-up)

se INformation not availzsble.
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ANNEXURE 6

Es timated Recuirements,
Strecngth of Officer Staff for Receipt, Coding and Follow=-up =

" May 1976

Sanctioned Strength and Working

Regional

Estimated

requi rements

Sanctioned strength Difference between

vith working
strength indicated

within brackets

estimated require-
ments and sanc-
tioned strength

Office . .
¢ Staff Staff Staff Staff staff staff Staff Staff sStaff
Offi- O0ffi~ O7fi-0ffi= Offi- Offim O0ffie 0ffi- Offi-
cer cer cer cer cer. .cer - cer cer cer
GreC Gr.B Gr.A Gr.C: Grs3 Gr.A Gr.C Gr.B Gr.A
Bomaby 1 - 6 - 1 3 1 -1 3
(=) (1) (2)
.Calcutta - 1 3 - 1 2 - - 1
(~) () (2
‘Madras - 1 3 - 1 2 - - 1
(=)  (2) (2)
New Delhi - 1 3 - - 2 - 1 1
(=) (=) (2)
Kanpur - 1 3 - - 2 - 1 1
(=) (=) (2)
Ahmedatad - 1 2 - - 2 - 1 -
(=) (=) (2)
Cochin - 1 2 - - 2 - 1 -
(=) (=) (2)
Bangalore - 1 2 - - 2 - 1 -
(-) (=) (2)
Total 1 7 24 - 3 17 1 -5 7
(2) (1s8) -1
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ANNEYURE 7

Arrears in Coding GR/EP/PP Forms and Outward Remittance
Forms as on l4th August 1976

Regional Office

GR/EP/PP Forms

Outvard Remitt-
ance Foims
enclosed with

Origi- Duplica-

Triplica- .RL,R2,R3 R5
nals tes tes ané R4 returns
returns
1, BOMBAY
1.1, No, of ten-day 1 22 21 13 9
periods™
l.2 Estimated no. of 8,000 1,338,600 1,26,000 80,000 84550
forms to be coded
1.3 Estimated workload
- Man-days ) 1,206 600 400 57
~ Man-hours 234 7y 3,600 2,400 342
2. CALCUTTA
2.1 No,of ten-day 16 16 17 D 21
periods¥*
2.2 Estimated noe. of 46 4 560 P, 520 42,500 73,320 64020
forms to be coded
243 Estimated workload
- Man-days 222 344 203 367 40
- Man-~hours 1,33 2,064 1,218 2,202 240
3., DELHI
3¢l No, of ten-day 20 22 22 12 12
periods* }
3.2 Bstimated m, of 51,900 65,670 59,180 30,280 640
forme to be coded
3.3 BEstimated workload
- Man-days 248 572 283 152 4.5
- Man-hours 1,483 3,432 1,698 912 26
4, XANPUR
4,1 No. of ten-day 1 1 1 1 1
periods *
4,2 Bstimated no. of 220 690 685 535 2
foimmms to be coded
4,3 BEgtimated workload
- Man-days 1 6 3¢5 3 -
- Manghours 7 H 20 17 -

aontd, es



Al8

AMNEXURE 7 (Contd,)

GR/EP/PP Fomms

Qutward Remittance
Forms enclosed witl

Regloral Offlce Origi- Dupli-~  Tripli- R1,R2,R3 RS
-nals cates cates and R4 returns
returns
5¢ MADRAS.
5.1 No. of ten=day 2 8 7 3 3
' periods*
5.2 Estimated no. of = 3,500 13,080 10,710 5,740 320
forms to be coded ' " ' '
563 Estimated workload
- Man=days 17 114 51 29 245
- Man-hours 100 684 306 174 16
6. AHMEDABAD
6,1 Mo. of ten-day 2 2 2 1 1
periods*
6.2 Estimated no. of 320 460 460 530 2
forms to be coded
6,3 Estimated workload 3
- Man~days 2 4 2 3 &
- Man-hours 9 24 13 1ls -
7. COCHIN -
7ol Mo of ten=-day
periods* 1 1 1 1 1
7.2 Estimated no. of 870 680 760 340 15
forms to be coded
7 ¢3 Estimated workload ,
« Man-days 4 6 345 2 -
- Man-hours 25 6 23 11 -
8 BANGAILORE
8.l No, of ten-day
periods* 1 1 1 1 1
8.2 Estimated mo. of | 60 310 300 1,100 10
forms to be coded '
8,3 Estimated workload
~ Man=days 3 1.5 5.5 -
- Man-hours 18 9 35 -

* No., of ten-day periods for which codinz work is pendinge
Note: Estimates of workloa

only: the checking o

give

codes

above
B A eye B3 “Thvolve about”two

.the workload on their preparation.

ai writing of codesheets
pertain o vEiSuts -thgrds of



A.9
ANMEXURE 8

Staff Requirements for Clearing the Arrears in Coding

within Tnree Months throusn two Alternaulves vize(l)

Posting of Additional Staff and (2) Rescrtin: to Overtime

Work
Alternative 1 Alternative 2
-work
Posting Additional Resorting to Overtime fat the
. Staff rate of 20 hours per head per
Regional weeky)"
Office > - - "
Noe of clerks No.of clerks No.of clerks No.,of clerks
regqulred for required for reguired for required for
coding checking coding checking
(Clerks Gr.II)(Clerks Gr.I) (Clerks Gr.II) (Clerks Gr.I)
Bombay b 24 22 58 P
Calcutta 17 12 29 20
Madras 3 2 5 4
New Delhi 18 12 32 22
Kanpur 1% 1* 1+ 1+
Ahmedabad L% L*k 1+ 1++
Cochin 1% 1% 1£ 1£
Bangalo re 1k Lok 1+ 1F

* Additional staff required for 3 weeks only
** Additional staff recuired for 2 weeks only
+ Overtime required for 4 weeks only

++ Overtime required for 3 weeks only

£ Overtime required for 5 weeks only



Tor the period ending

Statement onh Part Reaiisations- -

ANNEXURE 10

-—

ITtem C2 of

Statement of Export Documents Handled

AD Mame and Addresss

Code s
I%: ﬁf;mggt ‘ixporter gb‘?/nilP{\TgI: i:iigg_ . Country - Currency Amount
: ' tion Neme Code me Code rea'_l ised

Ao -




To be submitted in Duplicate
ANNEXURE 9

Supplementary Statement For Inward Remittances of Bse10,4000/- and above
(Amount to be rounded off to the nearest unit) -

A.D. Branch Mme & Address

For the pariod ending e
Code MNo, S —_—

Sle D2t { Mame and | Is p2»- (lame and|country
No, of add ress ty for- @addrsss |of rc= Currency Amount Purpose gBlég‘f};’{’

Pur- flof party jcign bf sidence- {Desw Codo pprova

chasa { rrom whom | conire- ‘pemitter{of remi - - {cript- Refe | Dote

' ! purchiscd [1ied 3 ttorp Name Code S on Nos

‘ companys Coun- foodc
try




ANNEXURE 11

Staterent on Value Adjusted Azainst Advance Receipts - Item D2 of
Statement of Export Documents Handlegd =

AD Name and
Addrossse
Tor the period enting ¢
Code :
S1 Date of . L
No: recoipt of 3xporter GR/ &P/ PP ]I:’“’e.Of Country currancy Advance
advance Form No. | rcalisa- _ | realin
tion Name Code Name Code | sed
)
.‘--l
=




Group I =

A.13
ANNEXIRE 12

List of Statements Compiled in the Local Statistical
Sections and Consolidated in the Central Statistical
Section of Exchange Control Department

Stétements”based“Oh'coded data

-

Sl.

No,.

Name of Stetement Source Document . Periodicity

1.

V)
.

3e

4e

Se

6.

g

Trhnbnthly statenent of Import/ R1l-R5 retnrns For each ten-
mport data ' day period

Consolidated supplementary

statements: of details in rospect

of remittances-made against funds -Remittance Monthly
received from abroac as reported forms

in R5 returns and coded under

purpose code No, 925

Consolidated supplementary state-

ment of details in respect of Remittance Monthly
remittances made against funds foms

received from abroad as reported

in R1 and R3 and coded under

purpose code No, 925

Consolidated supplementary state- Remi ttance Monthly
ment of details in respect of foms

romittances made agoinst funds

receivad from abroad as reported in

R2 & R4 and coded under purpose

code No. 925

Returns of transactions in non=
sterling area currencies
other than U,S. Dollars

R4 returns For-each
ten-day
period

Returns of transactions in ster- Rl returns =d0o=-
ling by authorised dealers

Returns of transactions in .
UeS. Dollars by authorised Re roturns -do=-
dealers



A. 14

ATNEXURE 12 (Co

Group II - Statements which can be prepared on the

machines with the coding of a fow items
in the returns/statements/foms

Sl..

Mme of Statement ‘Sourcn Perio~  Item to
Yo, Do cument dicity be coded
1, Statement showing countrywise figures ' ‘
of Imports and Exports to/from 3?5 flonthly Country
‘Bilateral Account countries ratarns
2e Statement of operations of NR R5 returns
Rupee account of the 'Bank for and state- Monthly Country
Foreign Trade of the U.S.S.R.' ~ments recei-
ma2intained with authorised ved from
dealers in India DAD
3. Statement of purposs code Remittance Monthly Mumber of
No. 301 (FTS) forms . persons -
4, -do=-  (MTS) - do = Monthly  -do-
5., Statement of operations -NR Bxternal WMonthly Muthori-
of N.R. (Ext.) accounts NC stata- - sed dealsy
ments receia & Country
ved from . :
authorised
dealers
6. Statement showing position Statements Monthly Foreign
of balances held by banks received banks;
in Bilateral Account Countries from autho- Country
rised deal- and AD
ers
7e Statement of earnings =do= Monthly Authori-
from tourism sed
' dealer
8. Statement of Foreign Exchange Statements Quarter- Category
collections by money changexs received ly of '
) from money licence
changers holder



A, 15

ANNEXTRE 12 Contd.

Group III : Statements based partly on coded data and
largely on uncoded data of selectad outward
and inward remittance fomms

0. Mame of Statement Sourca Periodicity
Document
1, Supplementary statement of cradits
to NeR. Rupee account of banks, Reni ttonce Monthly
" branches and correspondents with forms
authorised dealers in India '
Qe S%p%}ementary statement of debits to .
NeR. rupee accounts of banks, branches Suppleme n- =~do=-
anad corresscomdents with awvthorised taries to
dealers in India R5 returns
3. Supplementary statement of details Remi ttance - do =
in respect of remittances of Sterling forms
and Sterling Area currencies
4, Supolementary statement of details in
respect of remittances of mon-Sterling =d 0= - do =
Area currencies
5. Statement showing remittances effected
by foreign missions in India and their ~dO= - do =
staff enjoying diplomatic privileges
6. Statement of remittances made on account
of surplus freight/passage earnings by =dO= Quarterly
foreign airlines/steamsnip companies
operating in India
7. Statement of remittances of profits/
dividends to countries outside India =30 = Anmal
by foreign fims and business houses
etce
8., Statement showing remittances received Supplemen- Monthly
in India for investment in industry taries to
or business R returns
9. Supplementary details in respect of
receipt of Rs.10,000/- and above -do- ~do-

reported in RL & R3 returns

esses contd,
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-ANNE "URE 12 (contd,)

Sr
o, Name of Statemcnt Source Document Periodicit)

10. Supplementary details in respect of  Supplementaries Monthly
receipt of Rs.10,000/- and above to R returns
reporied in Rz & R4 returns

1l. Statement of inward remittances Supplementaries ~d0=-
received for maintenénce of to R-returns

foreigh embassies and diplomatic
missions belonging to other than
Bilateral Group countries

12, Statement of inward remittances Sunplementaries ~do-
received for maintemdnce of to RS returns
foreisn embassies and diplomalic
missions bzlonging to Bilateral
Group councries

13, Supplementary statement of details Statements of
in respect of credits in excess N«R. Govt, -do=-
of Rs.1,000/~ to NeR. Government Rupee Accounts
Rupee accounts received from
authorised
dealcrs

4, Supplementary statement of details
in respect of debits in excess of ~3.0= =do -
Rs.10,000/- to N.,R. Governucnt
Rupee accounts

15. Statement showing the remittances Surplementaries Quarterly
received by missionaries (Indivi- to R returns :
duals and Institutions) cultural/
religious organisations and
charitable institutions in India

16, Statement showing remittances made Renittance Monthly
acainst licences issucd under IDA forms
Credit



A,17
ANNEXURE 12 (Contd.)

——

Group IV =~ Statements with low volume of

data input
Sl. Mame of Stetament Source Document Periodi-
Nos city
1, Statement of operaticns on N,D.R. S. Statements recei- Quarterly
Special accounts ved from authori-
sed dealers
2, Statenent of remittances made in ~do- Monthly
pound sterling against UK/India,
malntenances/capltul investment
3. Transactions in shares and securities
involving credits and debits to non- A7(C) foms ~do-~
resident rupce accounts of 1nd1v1duals
and firms in India
4, Statement of remittances sanctioned Statements Querterly
for chartering of foreign vessels received from
Regioml
Offices
5. Statemncnt of exchange released to
Indian business houses for opening =d 0= ~do-
branches or setting up independent
subsidiaries abroad
6. Statement of students proceeding
to U.Key UsS.A. and other countries -do=- Monthly
for further studies
7. Statement of applications approved
of trainees proceedlnu outside India =d0= =d0=
for training in factories, industrial
fims etc.
8, Statement of dzferred payments =d0o= -d0=
approved for imports into India
9. Statement showing remittances made Statements -d o=
to P.Gs Ports received from

Bconcmic
Depa rtme nt
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